4311 Written Answers

WRITTEN ANSWERS TO
QUESTIONS

Fxrorts BY H.E.L., BHOPAL AFTER 1970

*554. SARDAR RAM SINGH : Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) whether the Heavy Electricals (In-
dia) Ltd., Bhopal, will be free to export
after 1970 when the consultancy agreement
with foreign collaborating firm expires;

(b) if so, whether the factory has laun-
ched any programme for exports to foreign
countries after 1970; and

(c) what is the response for the factory’s
products in the foreign countries?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) (a)
Yes, Madam.

(b) A separate Export Promotion and
Sales Division has already beezn created
in the Commercial Organisation of Heavy
Electricals (India) Limited which is ac-
tively engaged in exploring and cultiva-
ting foreign buyers and in familiarising
them with the products manufactured
by the factory.

(c) Tenders submitted by Heavy Elec-
tricals (India) Limited Bhopal in various
countries overseas have been well received
by Governments and Industrial purchasers,
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[ RAJYA SABHA ]

to Questions 4312

‘ 1{6 DN. ALLAHABAD-GORAKHPUR LxprEss
TrAIN AcCIDENT

*555.- SHRI J. P. YADAV : Will the
Minister of RAILWAYS be pleased to
refer to the answer to Unstarred Ques-
tion No. 63 given in the Rajya Sabha on
the 21st July. 1969 and state whether it 1s
a fact that information about the 6-Dn.
Allahabad-Gorakhpur Express Train acci-
dent was not made available in time and
timely medical aid was not provided to the
injured as a result thereof?]
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+[THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : The
accident took place at o110 hours. Owing
to the failure of Control lines on account
of the derailed coaches having fallen
over the telecommunication lines along
the track the Guard of the train could not
pass on the information of the accident
through his portable control phone to the
Divisional Headquarters at Varanasi. The
Conductor Guard, therefore, rushed to
Jakhanian station and gave information
ahout the accident at 2:50 hours. The
Assistant Station Master, Jakhanian passed
on the information on block phone from
atation to station upto Aunrihar Jn. from
where it was passed on to Varanasi Con-
trol at 3-05 hours.

The second fireman of the train even
though seriously injured rushed to Dulah-
pur station and informed the Assistant
Station Master at 2-43 hours who imme-
diately transmitted the information on
block phone to the next station which in
turn passeditonto Mau Jn. at2-50 hours,

Medical relief trains from Mau Jn. and
Varanasi accompanied by doctors, medi-
cal staff and porters left for the site at 3-30
hours and 3-35 hours respectively. First
aid was also rendered at site by the Guard
and a doctor who was travelling in the
train. There was, therefore, no avoidable
delay in rendering medical aid to the in-
jured.]

SeTrTING UP OF CEMENT FACTORIES IN THE
PuBLic Secror

*559. DR. (MRS.) MANGLADEVI
TALWAR : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS be
pleased to state :

(a) whether it is a fact that the Cement
Corporation has recommended five places
to the Central Government for the purpose
of setting up of cement factories in the
public sector;

(b) whether itis a fact that Government
propose to set up only one or two cement
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(c) if so, the names of the places where
they propose to set up and the criteria
adopted for selectng the places for this
purpose?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) : (a)
The Cement Corporation has submitted
feasibility reports for establishment of
cement factories at five places viz., Boka=
jan (Assam), Paonta (Himachal Pradesh},
Jagadalpur (Madhya Pradesh), Tandur
(Andhra Pradesh), and Neemuch (Ma-
dhya Pradesh).

(b) Yes, Madam.

(c) The Cement Corporation is at pre-
sent engaged in the setting up of the ce-
ment factory at Kurkunta (Mysore) and
at Mandhar (Madhya Pradesh). Setting
up of another factory at Bokajan (Assam)
has been agreed to in principle while the
setting up of another factory at Paonta is
under examination. The criteria adopted
for selection of these places are the avail-
ability of suitable raw materials, power,
water etc. and locational advantage from
the point of view of supplies to the deficit
areas.

MANUFACTURE OF TRACTORS

*56:1. SARDAR NARINDAR SINGH
BRAR : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) the names of the companies which
are manufacturing tractors in the country
at present alongwith the models which
each company is manufacturing;

(b) the total number of tractors manu-
factured by these companies during the
year and the rates at which they were
sold; and

(c) whether the prices of these tractors
have been fixed by Government?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRA-
DE AND COMPANY AFFAIRS (SHRI
FAKHRUDDIN ALI AHMED) : (a)

to (c) A statement is laid on the Table of
the House.



